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craft. The aircraft did not qualify lor detailed
evaluation on the basis of the norms adopted.

Construction on Airport at Leng Pui in
Mizoram

*285. SHRI M. KADHARSHA,;
DR. C. SILVERA:

Will the Minister of CIVIL AVIA-TION
AND TOURISM be pleased to state:

(a) whether the Mizoram Govern
ment propose to construct a new air
port/airfield for Boeing 737 at Leng-

pui;

(b) if so, when this proposal was
sent to Government for approval;

(c) whether
National Airports Authority have given their

Government and  tho

clearance to the project;

(d) if so, what are the details thereof, and
if not, by when the final decision in this
regard is likely to be taken; and

(¢) whether the Mizoram Go ment has
also asked for funds for the purpose; if so,
what are the details thereof?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI MOTI LAL
VORA): (a) to (¢) The Mizoram Government
does not itself propose to construct a new
airport at Leng Pui. However, a suggestion
has been made to the Central Government for
construction of an airfield for Boeing-737 at
the same place. The experts of National
Airports Authority have visited the site in
February, 1988 and submitted its report in
March, 1988. The approximate cost for
development of the airport would be to the
tune of Rs. 30—35 crores, Including night
landing facilities. The Government has not
given any approval to this project.
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Irregular flights of Indian Airlines

287. SHRI VITHALBHAI M.
PATEL,; SHRI RAJNI
RANJAN SAHU:

Will the Minister of CIVIL AVIA-TION
AND TOURISM be pleased to state:

(a) whether it is a fact that most of the
flights of Indian Airlines operated irregularly
in June and July, 1988;

(b) what is the number of flights. which
had irregular operation from Delhi and other
airports in the country;

(c) what is the number of flights from
Delhi which were delayed durim* the same
neriod:



